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LImited CompetiUre IA.S. 
Ex8iniDation 

"17 J Shrl N~ R. Laskar: . "l Shri Maheshwar Naik: 

Will the Minister of Bome A#afrII 
be pleased to state: 

(a) whether it is a fact that the 
.cheme for holding limited competi-
tive examination for I.A.S. has been 
revived; and 

(b) if so, the reaction and response 
of the State Governments in this re-
gard? 

The Deputy Mbai!lter in the MlDJs-
try of Bome- Mairs. (Shri L. N. 
1Dshra): (a) and (b). The matter 
has been taken up again with the 
State Governments and their reactions 
are awaited. 

{ 
Shri D. C. Sharma: 

*18 Shri Sidheshwar Prasad: 
. Shri P. R. Chakraverti: 

Shrimati Savltri Nigam: 

Will 'the- Minister of Education be 
·pleased to state: 

(a~ whether teachers from all 
over' the country have appealed for 
better conditions of service, uniform 
pattern of Secondary education and 
the esf'abnshment of a Secondary 
Education Grants Commiss!!ln; and 

(-b) if so, the action taken or prO-
pOsed to be taken in the matter? 

The MinIster Of Education (Shri 
M. C. Chagla): (a) Teachers and 
Teachers' Association.· from many 
parts of the country have sent memo-
Panda covering inter a~ these topics. 

(b) The demands have Deen noted 
and are under consideration, as far 
as the Education Miind.stry's jurisdic-
tion is concerned. Most of them 'll'e 
within "the purview of the State Gov-
ernments. 

·19. 

r Shri Bari Vishnu Kamath: 1 Shdi P. C. Borooah: 
Shri Prakash Vir'Shastri: 
Sbri Bakam ChaDd 

Kachhavaiya: 

Will' the Minister of Bome A1falrs 
be pleased to state: 

(a) the number of Pakistani inftl-
trators evicted from Assam, Tripura 
ana West Bengal since 1st January, 
19M; 

(b) whether any action has been 
taken against those who' harboured 
them; and 

(c) if not, the reasons therefor? 

The Minister of state in the Mlnis-
try of Bome Mairs (Sbri Bathl): 
(a) During the period from January 
to March, 1964, 8,430 Pakistani in-
filtrators were evicted from Assam 
and 46 from Tripura. Information in 
respect of West Bengal is awaited 
from the State Goyernment. 

(b) and (c). The information is 
being collected and will be laid on 
the Tabfe' Of the House as soon as it 
is available. 

Pakistani IdItratiOB in RajasthlLll 

r Shri Barish Chandra 
Mathur: 

.ZO. J S~ p. C. Borooah: lShri P. L. Barupal: 
Shri Yashpal SiDg:h: 
Shri Pr1iTap Singh: 

Will the Minister of- Bome AJraln 
be pleased to state: 

(a) whether Government have 
taken a full assessment ot Pakistani 
ilrfiltrators in Rajasthan; 

(b) whether Rajasthan Government 
have made any proposals in this :on-
nection; and 

(e) if so, the nature of the pro-
posals and Goverrurient's' reaction in 
the matter? 
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try of Home Affairs (Shrl Bathi): 
(a) According to the report from the 
State Government, there has been 
some infiltration of Pakistani Mus-
lims in Rajasthan. An assessment of 
the actual number is, however, tieing 
made. 

(b) and (c). The State Govern-
ment have made some proposals for 

• modification oL tnt!- procedure for 
deportation of Pakistani nationals. 
This matter is under consideration. 

Oil Price Enquiry Committee 

rShri N. R. Laskar: 
Skimati Savitri Nigam: 

I Shri P. C. Borooah: 
-In. ~ Shrimati JyotsDa ChaD4a: 

I . Shri Rameshwar Tantia: 
I Shri BI!lhaDtlbander Seth: 
l Shrl Dhaon: . 

Will the Minister of Petroleum aDd 
Chemicals be pleased to state: 

(a) whether the proposal to set 
up the Second Oil Price Enquiry 
Committee has been finalised; and 

(b) if so, the composition of the 
Committee and its terms of 
reference? 

'l'he Minister of State in the MIn-
istry of Petroleum &Dd Chemieals 
(Shri Alagesan): (a) Yes, Sir. A 
Working Group on Oil Prices hal 
been set up. 

(b) A statement is laid on the 
Table of the House. 

STATEMENT 
The ComPQSition and terms of 

reference of the Working Group on 
Oil Prices are as follows:-

(A) Composition: 

(1) Shri J. N. Talukdar. 3, 
Albert Road, Calcutta-l6--
Chairman. 

(2) Shri S. S. Shiralkar, Joint 
Secretary, Ministry of Fin-
ance, New Delhi-Member 

(3) Shri N. Krishnan, Chief 
Cost Accounts Officer, Min-

istry of Finance, N eilr 
Delhi-Member. 

(B) Terms of Reference: 

The Working Group shall examine 
IIl1d report upon-

(I) the manner of determination 
of the ex-refinery prices at 
refined petroleum products, 
including bitumen Pl'Odw:ecl 
'by the refineries; 

(ii) the manner of determination 
of landed prices in respect 
of similar products which 
may be imported; 

(iii) determination Qf marketing 
and distribution charges of 
products mentioned in (i) & 
(ii) above; 

(iv) the determination of ceiling 
selling prices in respect of 
lube oils, greases and 
specialities. 

The Working Group may also 
consider the possibility of linking 
prices with the physical supply areas 
for the products of individual re-
fineries, and consider the possibility 
of uniform or pooled prices for the 
whole of the country or in difterent 
zones which may be created for the 
purpose. It is possible that physical 
supply areas may differ for the 
difterent products from the same 
refinery. 

. LC.S. OIIlcers 

1. Dr. L. M. Singhvi: Will tihe MIn-
ister of Home Affairs be pleased to 
state: 

(a) the total number of .officers 
belonging to the I.C.S. in service and 
on pension; and 

(b) how many departmental in-
quiries were held during the last ten 
years ageinst I.C.S. Officers and on 
what charges and with what resulta? 

The Deputy Minister in the Mia-
istry of Home Affairs (Shrl L. 1(. 
Mishra): (a) and (b). The informa-




